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REFERENCE TO THE REVISED
OFFICE HOURS DURING ASIAD

SHRI DINESH GOSWAMI (As-
sam): Mr. Vice-Chairman  Sir, after
the serious subject of science and
technology, it is proper that we go to a
lighter subject—ang I am havpy that
you are in the Chair—because the sub-
ject 1 am dealing with is not normally
dealt with gnd that is sports.

The Government have gnnounced
that the working hours of offices dur-
Ing the Aslad will be from 11 am. to
§ pm, This has caused great dismay
amongst the Government employees
because you know that Asiad is consi-
dereq to be most important sporting
event ever held in the country. None
of the Government employees will be
able to see it either in the field or
through the media. The first disci-
pline in Asiad pormally starts at 9 a.m.
and the last discipline, football, starts
at 7.00 ang if you make the office hours’
from 11 gm. to 6 p.m, none of the
Government employees will be able to
enjoy, any of the disciplines, Sir, in a
state of affairs where we consider
Asiad is not so much important that
Parliament’s session is proponed—
which is considered to pe extraordinary
and against which we protested from
this side of the House—we feel that tc
deny the opportunity to Government
employees will be something which I
find vyery difficult to accept and I think
that the Government employees can
be given g fair opportunity of watch-
ing it by shifting the office timing. For
example, if we make the office hours
from 10 am. to 2 p.m. or 9 a.m. to
2 p.m., a large number o2 employees
will pe able to witness the games in
the field and also through the TV.
Also jt has been told to us that jf the
office nourg are extended up to six, gt
six pm. in November it will be dusk
and with the rush of commuters going
{rom one stadium to gnother, the office.
goers would find it extremely difficult
to reach their homes and lady em-
ployees of Dethi will be remlly in
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difficulty because they mav got
a bus only at nine or ten in
the night and you know in Delhi
what distances people comga from.
Therefore, I would draw the attention
of the Government to change the office
timings suitably so that Government
employees of Delhi also have an oppor-
tunity of witnessing some eventg in the
field as well as in the media because
he announceq change of timings will
completely create a sense of frustra-
tion amongst them.
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REFERENCE TO THE REPORTED

CLASHES BETWEEN AKAL] SAT-

YAGRAHIS AND POLICE IN PUNJAB.
JAILS )

DR, (SHRIMATI) RAJENDER
KAUR (Punjab): Mr. Vice.Chairman,
Sir, there have been reporty in the



